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Department/Organisation who, according to 
the prescribed procedure, processes the 
requests of CBI for according sanction for 
prosecution on the merits of each case in 
consultation with the Central Vigilance 
Commission and other authorities 
concerned. Therefore, in such cases, no time 
farme can be indicated. 
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Technical flawt In computing estimates of 

national Income 

1809. SHRI ASHOK MITRA: Will the 
PRIME MINISTER be pleased to sute: 

(a) whether Government's attention 
has been drawn to media reports 
suggesting technical flaws in the 
methodology adopted by the Central 
Statisticial Organisation for computing 
quick estimates of national income; 

(b) whether it is proposed to set-up a 
Committee of Experts to go into the 
matter; and 

(c) whether the CSO could be advised to 
present separately the estimates of national 
income growth, on the basis of growth in 
material production alone? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION 
(SHRIMATI RATNAMALA 

DEHARESHWAR SAVNOOR): (a) Yes, 
Sir. Media reports did comment on the 
revisions of GDP growth brougth out by 
CSO. However, no specific comment has 
been offered on the methodological aspects.  

(b) No, Sir. There already exists an 
Advisory Committee on National Accounts, 
headed by an eminent Economist with 
official and non-official members which 
reviews the methodology of compilation of 
all macro aggregates on' a continuous basis. 

(c) The CSO follows the United Nations 
System of National Accounts (SNA) which 
is not based on material production alone. It 
would not be desirable to advise CSO to 
adopt material production basis since 
majority of countries follow SNA and 
others are in the process of switching over 
to the UN SNA. 

 
 

 


